OFFICE OF LD. PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ), DELHI

[poo 06-2Lpo03)
NO. RR(Criminal)/THC/DELHI/2026  Dated: 05.09.2026

To, -
-

The Ahlmads

All appellate Sessions Courts
West District

Tis Hazari Courts

Delhi.

Sub: Regarding appeals, if any, in respect of matured consigned case files(138 NI Act)
decided during the year 2017 by the Ld. Metropolitan Magistrate/JMFC at West District, Tis
Hazari Courts, Delhi in Compliance/terms of Orders passed in Crl. Appeal 736/2008 titled
State Vs. Tarif Singh by Hon'ble Mr. Justice Vipin Sanghi,Crl. M.A. 15923/2023 in CrlL
A.736/2008 titled State vs. Tarif Singh by Hon'ble Justice Mr. Dinesh Kumar Sharma and in
W.P. (C) 6028/2019 titled as Karan S. Thukral vs. The Distt. & Sessions Judge & Ors. By
Hon'ble Ms. Justice Manmeet Pritam Singh Arora

Respected Sir,

In terms of rules /directions, you are directed to check the pendency of appeals, if any, in
respect of files/record 138 NI Act decided by 1.d. Metropolitan Magistrate/JMFC West Districts, Tis
Hazari Courts, Delhi for the year 2017 as per annexure "A" attached herewith, are ready to be |
weeded out/destructed from goshwara number 01-3210 of 138 NI Act (decided by Ld. MMs/JMFC
court, West District) pertaining to Record Room (Criminal), West District, Tis hazari courts, Dethi
at the earliest. It is, therefore, requested that the concerned official may please be directed to inform
within 07 days as to whether any appeal in respect of matter shown in Annexure 'A’ are pending
before the Sessions Courts, so that the relevant record pertaining to such pending appeals may not
be destrayed.

If your reply is not received within 07 days of receipt of this letter, it will be assume
that no appeal is pending in these cases and the same will be destroyed as per rules. -

Branch Incharge
Record Room (Criminal)
Tis Hazari Courts;Delhi.
Encl : Annexure A
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